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(b) if so, what are the details there- 
of and by when such electrification is 
proposed to be completed; and 

(c) if the answer to part (a) above 
* be in the negative, what are the rea- 

so'ns therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI ARIF 
MOHD. KHAN), (a and <h)) The co- 
lonies known as Hargovind Enclave, 
Anand Vihar and Srestha Vihar are 
already electrified having general sup- 
ply mains as well as street lighting. In 
regard to providing lighting on the 
main roads of the areas in question, 
DESU have started electrification of 
road No. 56 between . Chander Nagar 
and Vivek Vihar. This work is expect- 
ed to be completed in about 1J years 
time. In regard to road extension from 
Hargovind Enclave to Anand Vihar 
and Srestha Vihar, street lighting work 
can be taken up only after the Central 
verge of the road is completed. 

(c) Does not arise. 

Transfer of Registered offices    of    com- 
panies from Calcutta 

182. SHRI AMARPROSAD CHAK- 
RABORTY : Will the Minister of LAW, 
JUSTICE AND COMPANY AFFAIRS 
be pleased to slate; 

(a) what are. the names of tbe com- 
panies which applied for transfer of 
their registered offices from Calcutta 
during 1981-82 and 1982-83; 

(b) what are the names of the com- 
panies which were permitted by 
Government to shift their registered 
offices from Calcutta during the above 
period; and 

(c) whether in all these cases of 
transfer of registered offices, the views 
of the West Bengal Government were 
taken into consideration, and if not, 
what are the reasons therefor? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRl 
JAGANNATH KAUSHAL): (a) to (c). 
It is presumed that the Hon'ble Mem- 
ber is seeking information regarding 
shifting of registered offices of compa- 
nies outside the State of West Bengal. 
A statement giving the desired infor- 
mation is attached. 
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Power    Shortage 

183. SHRI N. P. CHENGALRAY\ 
NAIDU: Will the Minister of ENERGY 
be pleased to state: 

(a) whether shortfall in power avai- 
lability by the end of the Sixth Plan 
will be around 16 per cent; 

(b) if so, what were the main reasons 
therefor in spite of the large sums allo- 
cated for the purpose; 

(c) what efforts are being made du- 
ring the end of the Sixth Plan to re- 
duce this shortfall; 

 

(d) whether any steps are being con-* 
sidered in this regard during 1984; 

(e) what are the main causes ot 
power shortage in various parts of the 
country despite a good monsoon; and 

(f) which States have been greatly 
affected due to power shortage? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRl ARIF 
MOHD. KHAN);   (a)  No, Sir. The 
power shortage by the end of the 
Sixth Plan is expected to be of the 
order of 6 per cent. 

 


